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SUPPLEMENTARY AFFIDAVIT,ON BEHALF OF

NO.3, BY THE CHIEF CONSERVATOR OQF
DIRECTOR, BUXA TIGER RESERVE,

I,Shri Buddharaj Shewa,
Bahadur Shewa, by Religi
Alipurduar P.S, & Dist.
declare as follows:-

1. That, I am the Chief Conservator of Forests
Buxa Tiger Reserve and in that capacity |
submit the present affidavit in the matter and
acquainted with the facts

2.

That, this affidavit of com

to the solemn order passed by the Hon'bl
23.12.2021,

THE RESPONDENT
FORESTS & FIELD

IFS, aged about 59 years 5/0. Late Jash
on Hindu, by occupation Service, Re
Alipurduar, do hereby solemnly a

siding at
flirm and

& Field Director,
am competent to
as such [ am well

& circumstances of the matter.

pliance is being affirmed in pursuance

¢ Tribunal dated

Cont.. 2/p
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: A0 b constvnetion upon whieh RO
That, the legal atructures uncler oo P why Sty
/ ﬁ;“[ belel“ 1:xpwuml i the suo ot motion by the Howtle Prbinal datest

st specilicalty thiee (3) in nunter wder

11,2021 hael been (dentified to be speci A Willey

&:it::l":hl]} and responsibliity of Lo Shet Nk Thigsa and others,D, |hw

Kancha Mangar and othevs 3, 8hei Unashiankar Dubey and others T
caoh.

4. That an actlon was taken on 26 iL.:t‘-.'z"t by & team of fovest oificial
ineluding the Assistant Meld Divector, Busi Nger Reserve Bast Division,
Range Offfcer, Jayantl Range and other Forest departient stadt wlong With
police personal o demolish the three (3) Megal  wtructuves Wder
constraction, The demolition could not be comploted due 1o resintance o
the local people.

8. That ,the three (9) llegal structures under conatuction have been
demolished on 08.12,2021 by & team of (orest oftfcials led by e, the Chiet
Conservator of  Torests and  Meld Divector, Buxa Tger Reserve  and
comprising of Dy, Meld Divector, Buxa Tger Reserve  (Bast) Divigion,
Asgistant Meld Divector ,Duxa Tiger Resorve (Bast) Diviston yJRange Offtcor,
Jayantl Range and other forest staly along with police personnel

Coloured Photographs of Pre and Postdemolition of the twee (3 Woegal

structures  under construction e annexed herewith and  wmiarked  as
Annexure-l,

0, That, the avea has boen vestored (o ity original fbrm by removal of
muck and malba, o compliunce to the solewn ovder of the honourabile
tribunal dated 29,19.2021.

Coloured Photographa of post-removal of
which the threo (3) iegal stractures were
herewith and marked as Annexue-1l

ek and malba fom the Qi O
under constrmction ave annesed

(g That,l am mantaiming steiet vigil on the aren ang
matruetion to all the officer

also the local police station,

U have {ssued due
s undor me having Jurisdiction in the aved, wnd
O prevent illegal construetion activities,
U I8 therefore reapectiully prayed that the
piss such order, orders as it deems It and propey
Identifiocl by e A
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8, honowrable tribunal nay
i the interest of justice.
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Deponent

-2 2 VERIFICATION
FM{I t‘ JT!? AL L VErillod at Kolkata by the deponent above named on this the 19% (ay of
L it “ATR January 4022,00dl say that the contonts of this aflidavie made in Paragraph
| LTI N TN

1o 1 e true o my knowledge and those made n pavageaphs no, 2 to ¥

ire true o my Information derivad fom records and rest are my respectiul
submisston before this Hon'blo Tribwnal,

MARNAE Ly gy ME

L ’\'1"‘* ,-(}\\jr TR
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Iy ,ﬂu“‘}: I engal Deponent

PIRABANTA NARAYAN MAJUM
Public Prosaautor

Dfstriot & Sonslon Jindgo Coun

Allpurdduar, DIst Al
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ANNEXURE - 1

Photographs of Pre & Post- Demolition of the three (3] lliegal Structures under construction

=t 1 ~ PRE-DEMOLITION 1\ POST- DEMOLITION

Structure |
1

Structure

| Structure
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ANNEXURE —11

rraphs of post removal of Muck & Malba from the arca on which the three(3)

coloured photol
F iegal structures were under construction
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